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Loan advanced by Nationalised Banks 
in DishicCs of West Bengal 

5796. SHRI A. K. M. ISHAQUE: 
SHRI S. N. SINGH DEO: 

Will the '\1inister of FINANCE be 
pleased to state: 

(a) the loan advanced by Branches of 
the nationalised banks in the Districts 
of West Bengal; 



lCl9 Wrillt71 An.IWers AGRAHAYANA 30. 1895 (SAKA) Writen Allswers 110 

(b) how many applications were 
made, District-wise, during June, 1972 
to June, 1973; 

(c) whether tribal and Scheduled 
Caste applicants are not given any loan 
by the branches of nationalised banks 
in West Bengal; and 

(d) if so, the reasons therefor? 

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHA-
VAN): (a) to (d). The available infor-
mation relating to the district wise out-
Itanding advances of nationalised banks 
in the State of West Bengal as on the 
last Fnday of December, 1972 is given 
below: 
-----------------

District 

I. Bnnkurn 

2. Birbhum 

3. Burdwan 
•. Culc:ltta 

5. Couch-Behnr 
6. D~rjec:'nr, 

7. Hoogh:y 

8. Howr~h 

9. k;p~iguri 

10. MaIda 
11. MidnaPorc 
12. MurShidabad 
13. Nadia 

14. Purulin 

15. 24-Parganas 

16. West Dinajrur 

TOTAL 

• Figures are provisional. 

·Amount 
outstanding 

(Rs.lalchs) 

59 

55 
569 

36,909 

25 
140 

In 
676 
315 

21 

232 
66 

195 
41 

739 

38 

40.279 

- The data maintained by tbe commer-
cial banks do not provide for such 
classification as loans to tribal and 
acbeduled castes etc. Nor does there 
currently exist any system of tabulat-
ing on overall basis information in re-
gard to the number of applications re-
ceived. 

Loan given by Nationalised Banks to 
Agriculturists of West Bengal having 

leS>i than five bighas of land 
5797. SHRI A. K. M. ISHAQUE: 

SHRI. S. N. SINGH DEO: 
Will the Minister of FINANCE be 

pleased to state: 

(a) whether nationalised banks have 
given loans to agriculturists of West 
Bengal having less than five bighas of 
land during the last two years; 

(b) whetber loans have been given to 
the persons having more than five bi-
ghas of land; and 

(c) the names of the banks which 
gave loans indicating the total amount 
of loan given by each of them? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRIMATI SUSHILA ROHTAGl): 
(a) to (c). The Nationalised banks as 
well as the State Bank of India have in 
fact been giving loans to agriculturists 
in West Bengal having land holdings 
upto 2.5 acres and above. As per pro-
visional figures received from the Re-
serve Bank of India, the total outstand-
ings of direct advances given by Na-
tIOnalised banks in West Bengal to 
8!!Ticulturists having land holdings upto 
:>~5 aerc<; were Rs. 99.11 lalchs, the 
number of accounts being 18343. 

The total outstandings of direct ad-
\anees to agriculturists given by N~-
1I0naiised hanks in West Bengal as at 
the end of March 1972 and March 
1973 were as follows:-

March. 1972. 
Maich, 1973. 

Rs. 
7.89 crores 

13 .50 crores (Pro-
viSional) 

------------
The figures are exclusive of advances 

given by the State Bank of India. 

Persons arrested on cba'l:cs of smug-
gling in Calcutta 

5798. SHRI A. K. M. ISHAQUE: 
SHRI S. N. SINGH DEO: 

Will the Minister of FINANCE be 
pleased to state the number of persons 
wbo were arrested on charges of smug-
gling in Calcutta during the last 3 
years but not prosecuted and the rea-
son therefor? 




